
13861 Messages from 
Rajya Sabha 

MAY 1, 1964 Business of the House 

[Shri Hathi] 
STATEMENT OF CASES IN WHICH THE 

LOWEST TENDERS HAVE NOT BEEN 
ACCEPTED BY TIlE INDIA STORE 
DF.PARTMENT, LONDON AND THE INDIA 
SUPPLY MIsSION, WASHINGTON 

The Deputy Minister in the Depart-
ment of Supply (Shri Jaganatha 
P.ao): Sir, I beg to lay on the Table 
a statement of cases in which the low-
est tenders have not been accepted 
by the India Store Department, Lon-
don, and Vhe India Supply Mission, 
Washington, during the half year end-
ing the 31st December, 1963. [Placed 
in Library. See No. LT-2829/64]. 

12.13 hr.!. 

MESSAGES FROM RAJYA SABHA 

Secretary: Sir, I have to report the 
following messages received from the 
Secretary of Rajya Sabha :-

(1) I am dire'cted to inform the Lok 
8abha that the Rajya Sabha at its 
sitting he:d on Tuesday the 21st April, 
1964. lldopted the following motion :-

"That this House do proceed to 
elect, in sllch manner as the Chair-
man may direct, five members from 
.. :nong the members of the House to 
asso~iate with the Committee on 
Public Undert"lkings of the Lok Sa-
bha from the 1st May, 1964 for the 
"'uration of the present Lok Sabha". 

-' I am further to inform the Lok Sa-
bha that at the Sitting of the Rajya 
Sabha held on Thursday, the 30th 
April, 1964, the Chairman dec1a:ed 
the fo:lowing Members of the RaJ~a 
Sabha to be duly elected to the said 
Committee :-

1. Shri Abid Ali 
2. Shri Lokanath Misra 
3. Shri M. N. Govindan Nair 
4. Shri T. S. Pattabiraman 
5. Shri M. Govinda Reddy.' 

(2) In accordance with the provi. 
sions of sub-rule (6) of rule 162 of the 

Rules of Procedure and Conduct of 
Business in the Rajya Sabha, I am 
directed to return herewith the Com-
panies (Profits) Surtax Bill, 1964, 
which was passed by the Lok Sabha at 
its sitting held 00 the 22nd April, 1964, 
and transmitted to ·the Rajya Sabha 
for its recommendations and to state 
that this House has no recommenda-
tions to make to the Lok Sabha in re-
gard to the said Bill.' 

PRESENTATION OF PETITION 
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12.14 hrs. 

BUSINESS OF THE HOUSE 

The I\linister of Parliamentary 
Al'fairs (Shri SatYa Narayan Sinha): 
With your permission, Sir, I rise to 
announce that Government Busine5S 
in Lok Sabha, during the week com-
mencing 4th Mny, 1964, will consist 
of: 

(!) Consideration of any item of 
Government Business carried 
over from today's Order Pa-
per. 

(2) Consideration and passing of: 

The Delhi (Delegation of 
(Powers) Bill, 1963. 
The Drugs and Cosmetics 
(Amendment) Bill, 19M. all 
passed by Rajya Sabha. 
The Indian Railways (Amend-
ment) Bill, 1964, as passed by 
Rajya Sabha. 
The Durgah Khawaja Saheb 
(Amendment) Bill, 1963, all 
passed by Raj1a Sabha. 




